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{c) whether the Committee has since
presented its report;

(d) i so, the main recommendations
made thereof: and

(e) if not, the reasons for delay in
submission cf the Report?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED MASOOD):
(a) No, Sir.

(b) to (e). Do not ariseé.
Approval to Pepsi Cola

10147. SHRI P. M. SAYEED: Wil the
Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether Government have approved
the cold drink named Pepsi Cola;

(b) if so, who are its sponsors; and

(c) the time by which this soft drink is
likely to come to the market for sale and
consumption by the people?

THE MINISTER OF TEXTILES AND
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHR! SHARAD YADAV): (a)
No, Sir.

(b) and (c). Do not arise in view of (a)
above.

Wage Structure In Various Zones

10148. PROF. K. V. THOMAS: Will the
Minister of LABCUR be pleased to state:

(a) whether a Committee was consti-
tuted under the Chairmanship of the Central
Joint Labour Commissioner and the State
Labour Secretaries as members to study the
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wage structure in different Zones in the
country;

(b) if so, the details of the recommenda-
tions made by this Committee; and

(c) the steps taken to implement the
recommendations of the Committee?

THE MINISTER OF LABOUR AND
WELFARE (SHR! RAM VILAS PASWAN):
(a) No, Sir.

(b) and (c). Do not arise.
import of Sugar

10149. PROF. K. V. THOMAS:

SHRI JANARDHANA
POQJARY:

SHRIMATI BASAVA RAJES-
WARI:

SHRI G. S. BASAVARAJ:

SHRI P. NARSA REDDY:

SHR!I YASHWANTRAO PA-
TIL:

Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased tc state:

(a) whether Government propose to
import sugar this year to meet the shortfall in
the production thereof; and

(b) if so, the details thersof?

THE MINISTER OF STATE iN THE
MINISTRY OF FOOD AND CiVIL SUPPLIES
(SHRI RAM PUNJAN PATEL): (a) and (b).
The production of sugar during 1989-90
season upto 30th April 1990 was 97.06 lakh
tonnes as against 83.62 lakh tonnes on the
corresponding date last year. Importof sugar,
if any, is decided taking into account the
carry-over stock, production during the sea-
son and the demand for internal consump-
tion. At present there is no proposal for
import of sugar but if necessary, Govern-



323 Written Answers
ment will not hesitate to import sugar.
Ban of Use of Sweetner

10150. SHRIMATI SUBHASHINI ALI:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government are aware that
there is a direct relationship between as-
paratase and severe mental iliness and other
health hazards;

(b) whether this artificial sweetner is
widely used in India, if so, what are the
produces and companies using it; and

(c) in view of the danger, whether
Government propose to put a ban on use of
this item in foods and drinks?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED MASOOD):
(a) Governments attention has been drawn
to a news item alleging mental illness and
other health hazards caused as a result of
consumption of Aspartame. As per informa-
tion made available by Food and Drug
Administration, Washingto, U.S.A., the
Centre for Disease Control has completed
an evaluation of Aspartame. The data gen-
erated by the Centre do not provide evi-
dence for the existence of various wide-
spread adverse health consequencas atten-
dant to use of Aspartama.

(b) and (c). Under the provisions of
Preventionof Food Adulteration Rules, 1955,
Aspartame is permitted to be marketed only
astable top sweetener with appropriate label
declarations. lts use in any food and drink is
not permitted.

Primary Health Centres
10151. SHRI L. K. ADVANI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
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(a) the names of the 30 districts in the
country which have the lowest number of
functioning primary health caentres;

(b) the number of centres in each dis-
trict;

(c) whether Government propose to
bring those districts at par with nationai
average; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHR! RASHEED MASOOD):
(a) and (b). District-wise number of function-
ing Primary Health Centres is not monitored
by the Gowt. of India. Opening of Primary
health Centres comes under state sector
minimum needs programme. State Govern-
ments are required to open PHCs in each
District on pogulation norm basis, for every
30,000 population in plain area and 20,000
population in hilly and backward area.

{c) and (d). All the State Government
have been advised by the Planning Com-
mission and the Ministry of health as wsll, to
ensure that there should be no imbalance/
shortage of P.H.C.s in each District which
are required to be established on population
norm basis.

20442 Primary Heaith Centres are func-
tioning as per date available on 31.3.90 in
the country.

[ Trarislation]
Hostels for ST Boys and Girls in Blhar
10152. SHRI TEJ NARAYAN SINGH:
Wil the Ministerof WELFARE be pleasedto

state:

(a) whether Government contemplate
to build more hostels for boys and girls



